ITEM NO.1 COURT NO.8 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s).1271/2023
DHARAMPAL & ANR. Appellant(s)

VERSUS

STATE OF UTTAR PRADESH Respondent(s)
[ONLY I.A. No. 166320/2026 IS LISTED UNDER THIS ITEM]

(IA No. 166320/2026 - GRANT OF BAIL)

Date : 12-10-2026 This matter was called for hearing today.

CORAM
HON'BLE MR. JUSTICE AHSANUDDIN AMANULLAH
HON'BLE MR. JUSTICE MANMOHAN

For Appellant(s) Mr. Lok Pal Singh, Sr. Adv.
Mr. Nagendra Singh, Adv.
Ms. Shaifali Singh, Adv.
Mr. Himansh Pal, Adv.
Mr. Naman Raj Singh, Adv.
Mr. Siddheshwar Patil, Adv.
Mr. Syed Ahmed, Adv.
Mr. Mohammed Absar Ahmed, Adv.
For M/s V. Maheshwari & Co.- 1771, AoR

For Respondent(s) Mr. Vishwa Pal Singh, AoR
Mr. Srikant Singh, Adv.
Mr. Akash, Adv.
Mr. Anurag Pandey, Adv.
Mr. Srajan Shankar Kulshreshtha, Adv.
Mr. Amit Kumar, Adv.
Mr. Shivom Garg, Adv.
Mr. Suraj Pal Singh Mina, Adv.
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2
Heard learned Senior Counsel for the appellants and learned
counsel for the respondent-State of Uttar Pradesh.
2. List the matter on 26.11.2026 for hearing the matter on

merits.
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